
Annex 2 
Summary of branches proposed to be opened 

 
Name of the bank:- 
 
(i)   Branches proposed in Tier 1 and Tier 2 centres which require RBI approval  

Area /district Semi Urban Urban Metropolitan Total 

Underbanked  

Others  

Total  

 
(ii) Branches proposed to be opened under General permission  
In terms of circular DBOD.No.BL.BC.65/22.01.001/2009-10 dated December 1, 2009, 
the bank proposes to open __ branches in Tier 3 to Tier 6 centres (population upto 
49,999) the break up of which is as under:  
Area /district Rural  Semi Urban Urban Total 

Underbanked   

Others   

Total   

 
(iii)   Branches proposed to be opened in underbanked districts of underbanked 
States in Tier 3 to Tier 6 centres 
Out of the __ branches proposed at (ii) above, __ branches are proposed to be opened 
in underbanked districts of underbanked states as under:- 
 
Area /district Rural Semi 

Urban 
Urban Total 

  

 
 
 
 
 
 
 
 
* Centre (city/ town/ village) name should be given (like Mumbai, Bangalore, Nashik) not 
the locality. In case more than one branch is proposed at a centre, locality may be 
mentioned, like Mumbai-Fort, Mumbai- Bandra etc.  
 
NB: The summary of branches is required to be submitted in bilingual format (Hindi and 
English)  
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	15.  Merger of branches
	16.  Closure of branches 
	Form of application for permission to open a new place of business or change the location (otherwise than within the same city, town or village) of the existing place of business under Section 23 of the Banking Regulation Act, 1949 - Banking Regulation (Companies) Rules 1949 Rule 12 Form VI
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	(v) Third party advertisement on the ATM screens/Network, such as display of products of other manufacturers /dealers /vendors is not permitted.  However, there is no objection to banks utilizing the ATM screens for displaying their own products.
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	List of Circulars consolidated by the Master Circular



